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DEPARTMENT OF ENVIRONMENT
NOTIFICATION
Delhi, the 23rd April, 2026

F. No. DPCC/(12) (1) (493) Lab(A)/2024/Pt-A/485.— In exercise of the powers conferred by sub-section (2)
of section 53 of the Water (Prevention and Control of Pollution) Act, 1974 (Central Act No. 6 of 1974), the Lieutenant
Governor of Delhi hereby appoints following officers of the Delhi Pollution Control Committee (DPCC), as
Government Analysts:

1. Dr. Nandita Moitra, Scientist-D, DPCC
2. Sh. Arvind Kumar- Scientist-B, DPCC

These appointments are made for the purpose of analysis of samples of water, sewage, or trade effluent
submitted to the said laboratory, which has been specified as the State Water Laboratory under sub-section (1)(b) of
section 52 of the aforesaid Act, vide notification dated 29" January 2025.

This notification shall come into force with effect from the date of its publication in the Official Gazette.

By Order and in The Name of Lt. Governor
National Capital Territory of Delhi,

NIGAM AGARWAL, Director
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